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fashTe T &t f&Ai® 17 S9asr, 2025 #ir Afag=eT |, 1-42021/23/2017-99I.(TF U S M) &
TR ®, g Fee Uagr AT v gaw g, 37 9 aur G steswrr — (V) ST 9ea 96w &
TSI SATEHIN &, Tl ST ATANIH, F TATS 6 (1T TEIRT ATEHRT (HIh FLAT &, ST AT THEL 6
TG H ST &FATIEHT ol ST HATAT 6 AT STUE ATAFIH o A/ FIET TFIET FATAFTL Al T&T
orfrart, TRt auie = RT3 8, T SRIRT 33T UF | 0 FT97 1 Hoamae Hr-

4842 G1/2025 )



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

F. 4. | AT T ATH U TeAqTH AT T TIT SATIEFRTE T T T
1. ff R Fa Rig, 9o gfy | LW T B FrEfers & saa o areft a6t s 7 afwe

a7 fowm sfawra-Vil, &

quT fawme FEteE, [Err
wad, T3 fEee
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MINISTRY OF HOUSING AND URBAN AFFAIRS
(Land and Development Office)
NOTIFICATION
New Delhi, the 2nd July, 2025

S.0. 3319(E).— In exercise of the powers conferred by section 3 of the Public Premises (Eviction of
Unauthorized Occupants) Act, 1971 (40 of 1971) and in supersession of the notification of the Government of India,
Ministry of Housing and Urban Affairs, Land & Development Office No. A-42021/23/2017-Admn.(L&DO) dated
17th January, 2025, the Central Government hereby appoints Shri Bipin Kumar Singh, Dy. L&DO-VII being Gazetted
Officers of Government of India, to be the Estate Officers for the purpose of the said Act, who shall exercise the powers
conferred, and perform the duties imposed on an Estate Officer by or under the said Act within the local limits of his/
her jurisdiction in respect of Public Premises as detailed below:

S. Name and Designation of the Officer Public Premises and local limits of jurisdiction
No.

1 | ShriBipin Kumar Singh, Dy. L&DO- | All premises/land under the control of Land and Development
VI, Office.

Land & Development Office,
Nirman Bhawan, New Delhi

[F. No. A-42021/23/2017-Admn.(L&DO)]
RAVI KUMAR ARORA, Jt. Secy.
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